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speak first should be given a chance. So, et her speak. ...{nterruptions)...
If you permit her 10 speak, only then she can speak. And then Dr. Alladi P.
Rajkumar wants to raise the issue of drought in Andhra Pradesh,
...{Interruptions)...

RE. BIFURCATION OF EASTERN RAILWAY
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THE DEPUTY CHAIRMAN: Please sit down. ..(Interruptions)...
Please sit down. ...(nterruptions)...

SHRI S.S. AMLUWALIA (Jharkhand): Madam, | have to seek some
information. ...{Jnterruptions}...
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SHRI NILOTPAL BASU: This is a hypocritical Government,
Madam. ..{nterrugtions)....

THE DEPUTY THE DEPUTY CHAIRMAN: |If all of you are not
going to......[nterruptions)..... Please sit down..... .{(nterruptions)... It is all
right ...¢nterruptions)...Please sit down interruptions)... | think, the
CPRI(M) Leader should control his Members .. {nterruptions)... Please ...,
{interruptions)... Mr. Roy, | don't understand that when | have permitted her
to speak, why are you interrupting her? ...{¢nferruptions)... Please sit down,
YD) ForAT T N, WY FIH F gonora 7@t 4t i | | have made a commitment
that every Member will speak for two minutes cnly. Mrs. Maheswari, if you
are going to speak beyond that, | can also go beyond that...interruptions}...
w9 8 74 a1a @ amua | Now, Shri Pranab Mukherjee.

SHRI PRANAB MUKHERJEE (West Bengal): Madam, Deputy
Chairperson, not only this decision is very unfortunate, but the situation is
also emotiva. | am not going into the merits or demerits of this decision. |
am not saying that this side is right or that side is wrong, but, unfortunately,
since this matter is almost six-years-old, emotions have risen high. The
Legislative Assemblies of two States have passed the Resolutions in this
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respecl, It was expected that while reiterating its decision, the Union
Cabinet will take all factors into account and take an appropriate decision to
defuse the tension, and not heighten it. Madam, | do not understand, if the
decision was so important - while presenting the Budget, the Railway
Minister identified seven areas of priority - it should have found a place in
those seven areas of priority, but, it did not happen. This Government
came to office in 1998. This decision was taken in 1996. If it had been
considered absolutely necessary from the operational point of view, for
improving the efficiency of the Railways, for strengthening the financial
posilion of the Railways, one would have legitimately expected that in the
Budget of 1* year or 2™ year or 3° year. But instead of making some
allocations, as a routine matter, in the Railway Budget, no effective step was
taken for implementing this decision. | am not against it or | am not in
favour of it. What | am respectfully submitting, through you, to the Leader
of the House and representative of the Government is that when emotions
have risen high, when, unfortunately, a position has been taken by most of
the political parties, representing the concerned States,- not one or two
States are involved, but a large number of States are involved - let the
Government consider it dispassionately, have an indepth discussion with the
Chief Ministers of the States concerned, let this House be also taken into
confidence, let the Railway Minister come and explain how this bifurcation is
going to help Railways operationally, financially and in improving the
efficiency of the Railways. With thaese words, miost respectfully, | submit
that when thers is a fire, please don't put a litre of petrol, please try to put
a bucket of water and extinguish the fire. Thank you.

THE DEPUTY CHAIRMAN: That is exactly what | am trying to do in
this House, atleast. Every State has its own viewpoint, Bihar has its own
viewpoint. One of the hon. Members was very angry. He has his own
point of view. | don't mind one hon. Member speaking from Bihar and
another Member speaking from Orissa.

AN HON. MEMBER: Madam,...
THE DEPUTY CHAIRMAN: | will alow you to

speak...(nterruptions)... | am afraid, it may not become an issue I
Maharashtra also...{nferruptions)...
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TTRY TOEEE ¥ war w1 Now, Gorakhpur is the only Railway Zone in
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THE DEPUTY CHAIRMAN: No; please sit down. ...(Interruptions)...
Shri Dinesh Trivedi.

SHRI DINESH TRIVEDI {(West Bengal): Madam, as promised, | will
not take more than minute-and-a-haff. | totally agree with whatever hon.
Pranabbabu has said, and our sentiments are the same. Just 15 days
before the Parliament Session, | do not know what was so urgent that the
hon. Minister for Railways had to decide on -such an important issue, which
we have seen in this House, has already divided the States. Madam, Indian
Railways is Indian Railways. My request is, whatever is good for the Indian
Railways, please do that. Do not consider Bihar or Assam or Bengal in this
regard and please do -whatever is good for the Indian Railways. All the
Expert Committees, including the Planning Commission, the CAG, the
Rakesh Mohan Committes, and every other Committes, and even seven
retired Chairmen of the Railway Board have all rejected and written to the
Prime Minister * If you implement this notification, you will not only
disintegrate the Railways, but you will disintegrate the entire railway system.
So, please re-consider this. Otherwise, we are in for a very, very dangerous
time. Thank you, very much Madam.

THE DEPUTY CHAIRMAN: | do not think, the country can be
disintegrated. | am sorry. ..[{nterruptions)... Yes; | will allow you, Shri
Shankar Roy Chowdhury and one Member from Bihar. ...(ntarruptions)...
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SHRI DINESH TRIVEDI: Madam, the Government should...

THE DEPUTY CHAIRMAN: No. You have made your point. | did
not like the point that the country is going to disintegrate. | must put the
record straight. You may have exireme emotions, but while getting so
emotional, you should not say such a thing, that by dividing the zone the
country will disintegrate. The country is not going to disintegrate, whether
there is railways or no railways. So, don't say such things.

SHRI B.J. PANDA (Crissa): Madam, in a democracy, devolution of
authority is a well-understood and often a well accepled concept. It should
be no different when it comes to development activities by the Railways.
Madam, | will just give one figure tc highlight the lack of development of
railways in Orissa. The South-Eastern Railways, which is headquartered in
West Bengal, has actually, 70 per cent of its lines outside Bengal. A large
chunk of this is in Orissa. Thirty per cent of its revenue comes from Qrissa.
But, when it comes o track development, the the reality is very stark. The
national average of track length per thousand square kilometres is 19. But
in the case of Orissa it is the lowest at 14. It would not seem so stark; but
when you compare it with our neighbouring State, Bengal, which has the
highest track length of 42, in the whole country, vou would find how
backward Orissa is. We have waited for five decades for some of the
developments to come to Crissa.

SHRI NILOTPAL BASL: What would you do? Would you uproot
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the lines? They are there historically.

THE DEPUTY CHAIRMAN: He did not interrupt you. 3o, please
do not interrupt him.

SHRI B.J. PANDA: Madam, | would like to point out to the hon.
Members that this plan of bifurcation is not to uprcot the lines, but to set
up an authority where the major portion of the lines exists so that further
development projects for which allocations have been made, can actually be
implemented. Madam, this development process should go on, and, as you
rightly pointed out, it has no bearing whatsoever on the country’s integrity.
As the hon. Member, Shri Pranab babu, has pointed out, since pressures
are being built, there is no reason to submit to those pressures.. It should
be a rational decision as to what is good for the country. We shouid
support this, and this must be implemented.

SUAATafy © anf) EER ST A Al aed & | R W9 @M e @t
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RE. SEVERE DROUGHT IN ANDHRA PRADESH .

w.ad Ryegan (Fiw 93w ) & gF & TR Swer kv pe T
fyer | Let me say a few words about it, Madam. A=w, # am@T IET-TET
Frad € % s I drought aX WYt ot Jest R .. (nterruptions)....

THE DEPUTY CHAIRMAN: We will have a discussion. But let us go
procedurally,

DR. ALLADI P. RAJKUMAR: Andhra Pradesh is reeling under a
severe drought. Out of 1100 Mandals, 900 are in the grip of a severe
drought. Recently, in the second week of July, our Agriculture Minister has
come to Delhi and met the Union Agriculture Minister. He has given a clear
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